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Enforcement of Ban on Tiger and Panther 
Hunting in Madhya Pradesh

2437 SHRI BRIJRAJ SINGH -
KOTAH • Will the Minister of AGRI­
CULTURE be pleased to state

(a) whether tiger and panther hunting 
is banned at) over India ,

(b) if $o, the Stdtes wlure such ban 
exists ;

(c) whether despite the ban m Madhya 
Pradesh, permits to shoot tigers are given 
to a certain Shikar Company ; and

(d) if so, the name of the Company 
and the reasons for doing so 7

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURF (SHRI 
SHER SINGH) (a) and (b). The following 
States where tigei s mostly exist have placed 
a ban on hunting for a 2-5 year period. 
Panther is however not a protected animal 
throughout the country •—

1. Goa Protected indefinitely

2. Gujarat -do-

3. Ktrala -do-

4. Mysore -do-

5, Tamil Nadu -do-

6. Andhra Pradesh 5 years from 
1st July, 1970

7. Assam •do-
8. Himachal Pradesh -do-

9. Orissa -do-

10. Tripura -do-

11. Rajasthan ,do-

32. West Bengal -do-

13. Uttar Pradesh 3 Years

14. Maharashtra 2 Years

(c> and (d). Yes Sir, permits were 
given by the State Government to shoot 
tigers to eight Shikar outfitters who had
entered into agreements with foreign clients 
prior to the imposition of ihe ban. The 
eight shikar outfitters aie .—

(1) M/s Allwyn Cooper, Nugpur.

(2) M/s Tiger & Tiger India, Branch 
Sohawal, Satna

(3) Prince A/im, Shikar Outfitters, 
Jabalpur

(4) Big and Small (j  mie hunting, 
Raghunailmagir, Morena

(5) M/s. Tiger and Shikars, Jabalpore

(6) M/s Professional hunting, Nagpore

(7) M/s Rao Ntudu, Shikar, Nag pore

(8) M 's S a in ts  India Shikar Out­
fitters, Mhow.

World Bank Aid for Eradication of 
Petts and Diseases of Crops

24^8 SHRI K C PANDEY • Will 
the Minister of AGRICULTURE be pleased 
to state :

(a) whether the International Develop­
ment Association of the World Bank is 
assisting India in the matter of eradication 
of pests and diseases of crops ,

(b) if so, the assistance received so fir 
during the last three years, year-wise for 
the purpose and the terms of agreement, 
if any ; and

(c) the benefits achieved expected as a 
result thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P SHINDE): (a) An agree­
ment has been entered into with the Inter­
national Development Association of the 
World Bank to improve and expand the 
aerial plant protection services in the 
country. It provides for acquisition of new 
aircrafts for. the Directorate of Agricultural



Aviation and qualified private aviation 
operators. These aircrafts will be used in 
addition to the existing fleet for aerial 
spraying on corps against pests and diseases 
in the country. The agreement also provides 
for establishment foi training facilities for 
agricultural pilots and aircraft engineers.

•

(b) The agreement provides for a loan 
of 6 million dollars. Tt has become effective 
f»om the 27th May, 1971 and will terminate 
on the 31st December, 1974. So far no 
amount under this loan has been received. 
The terms of agreement are as follows :

(0 The loan will be repaid over a
period of 40 years with a grace 
period of about ten years. Repay­
ment will commence from the 
15th November, 1980 and end on 
15th May, 2020.

(ii) The amount of instalment will be
J of 1% of the principal amount 
up to May, 1990 and t.]l% of the 
principal amount thereafter.

(Hi) The agreement stipulates payment 
of seivice charges at * of 1% on 
the principal amount of the credit 
withdrawn the outstanding from 
time to time.

(c) With the strengthening of the 
aircraft fleet, the area proposed to be 
covered during the three-ycar-period of the 
agreement is estimated to be as under :—

1971-72 : 5 million acres

1972-73 : 6

1973-74 : 7
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